CENTRAL RDMINISTRATIVE TRIBUNAL
BANGALORE BENCH

Second Floor,
Commercial Complex,
Indiranagar,
Bangalore-38,

Dated: 4 NQV 1993

KPPLICATION NO(s) 570 of 1993,

RPPLICANTS: R.Venkappa v/s. RESPONDENTS: linistry of Communications
New Delhi and Other
TO,
1. Sri,M,Raghavendra kchar,kdvocate,

No.1074 end 1075, Fourth Cross,
fMlysore Bank Colony,

Opp:Raghavendra Nursing Home,
Sreenivesanagar Ist Phase,
Banashankeri Il Stage,Bangalore-50,

2. The Chief Cenersl Manager,
Telecom Centre,Karnatake Circle,
No.1,01d Madras Road,Ulsoor,
Bengalore-560 008,

3. Sri.B.Shanthappa,Central Govt.Stng.Counsel,
High Court Building,Bangalore-560v001,

SUBJECT:~ Forwarding of copies of the Orders passed by

the Central Administrafive Tribunal,Bangalore,
~XXX=

Please find enclosed hereujth & copy of the

ORDER /STAY URDER/INTERIM ORDER/, Passed by this Tribunal
'
in the above mentioned application(s) on26th Oct'1993,

3 ned MJU' ETAL BRANCHES.
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BEFORE THE CENTRAL ADMINISIRATIVE TRIBUNAL
BANGALORE BENCH : BANGALORE

DATED THIS THE TWENTY SIXTH DAY OF OCTOBER 1993
Present:
Hon'ble Mr. Jus‘tice P.K. Shyamsundar ... Vice-Chairman
Hon'ble Mr. V. Ramakrishnan ... Member [A]

APPLICATION NO.570/93

R. Venkanpa

S/o Ramappa,

Aged about 49 years

Senior Assistant

Engineer [Estimates],

0/o the Telecon Dist. Engmeer,

Davanagere. ... Applicant

[Shri M.R. Achar ... Advocate]
V-
1. The Union of India
Ministry of Communication;
Dept., of Telecon,
Sanchar Bhavan, New Delhi.
2. Tha Chief General Manager,
Telecom,

Karnataka Circle, :
Bangalore. .« Respondents

[Shri G. Shanthappa ... Advocate]

This application having comn= up for adaission before this

Tribunal today, Hon'ble Vice-Chairman, made the following:

ORDER

1. Heard. Admit, The appllcant herein who is now working
at Davanagere seeks transfer to a dry place like Challakere,
Hosadurga, Ranebermury His request for transfer is” based on
the ground that the climatic condition at Davanagere is not suita-
it

kuA WAy U LB
ble as he suffers often from Branchotis, It appears he was shif-

f;“. ———— eTR A ., ed from Bangalore to Davangere in the year 1990. He made an
/,,‘\‘\v_m,,g .
application for transfer in 1991 and was then told that manda-

rily he should wait for two years. Subsequently he has made



| : o/
representations not once:but seve.lcfal‘ times requesting the depart-
ment to shift him to any other place ie., Challakere, Hosadurga

| : .

or Ranebennur on the grdund that:that the climate at Davanagere
|

is not condugive to his Health. |

|
|
2. We do not know why the depeirtr‘nent is opposing this applica-

'tion but they have nongtheless :fi‘lef} a very lengthy objection

e : : . :
'statement explaining s rgasons for not transferring him and in

\
‘doing so no right of the applicanﬁ h‘as been violated etc.

| .
3. The point that arises forc our consideration 1is whether

' the applicant is eligible for transfer on the ground of his con-

' |
tinued ill health at Davanagere. He has completed more than

' two years of stay at Ddvanagere and probably in the usual course
\

' he should have been oopsidered iE()ﬁ a change outside Davanagere.

' Although he has made ,some allega‘tions that the department is
' guilty of practising |§Eavouriti?;n1‘ in giving postings but that

|L$~a‘u
allegation has been de*ned and we' ﬁo not give any credence there-

|
to. But if the man hag completed more than threa years at Dava-

nagere and is eligible to be shifted out it is appropriate for
the department to codsider posting him outside Davanagere if

> \ not to places of his dhoice but to any other place in Karnataka

‘{{gx , ‘ K . ;lﬁgmg in a dry belt #rea on hﬂalth grounds. HNecessary action
;[j ! \, téw be taken in this refjard within three months. Shri Achar tells
Lv“jf T :l ué that the higher dfficer h;:tc ‘strongly recommended the case

\"\ L -, ’;)J the appllcant for transfer d is found at Amnexure A-7. We

Se- oo nvite attention of the depar,s:ment to Amnexure A-7 for doing
!

‘[’-?m‘:’ W(xw;«e the needful in the - m%.tter. WJJ%.t_'.h‘ these observations we dispose

off this application fﬁi_nally. o ‘costs.
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MEMBER [A] VICE-CHATRMAN
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